NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI

DAILY CAUSE LIST DATED 13.12.2019 (FRIDAY)

COURT 111
10:30 AM
In the Court of Hon’ble Mr. Justice Bansi Lal Bhat, Member (Judicial) and Hon’ble Mr. Balvinder Singh, Member
(Technical).
For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Kaynet Finance Ltd. & Anr. Mahesh Agarwal S. S. Purohit-R1
No. 417- 418 of Vs. Indrajit Vania-R2
2018 Verona Capital Ltd. & Anr.

10:40 AM

In the Court of Hon’ble Mr. Justice Jarat Kumar Jain, Member (Judicial), Hon’ble Mr. Balvinder Singh, Member

(Technical) and Hon’ble Dr. Ashok Kumar Mishra, Member (Technical).

For Judgment
S. No. Case No. Name of the parties Counsel for Counsel for
Appellants Respondents
1. Comp. App. (AT) Sandvik Asia Pvt Ltd. Rajat Pradhan Neha Tanwar
(Ins) No. 737 of Vs.
2019 The Indure Pvt Ltd.
2. Comp. App. (AT) S.P. Contract Pvt Ltd. & Ors. Manijit Singh Kaustubh Shukla
No. 139 of 2019 Vs. (R1)
Dinker Dogra & Anr.
With
3. Comp. App. (AT) Dinkar Dogra Krishna Kumar Sarojanand Jha,
No. 142 of 2019 Vs. Palash,

S.P. Contracts Pvt. Ltd. & Ors.

Bipin K. Dwivedi

For Hearing (Part Heard)

4, Comp. App. (AT) Hind Dyes Manufacturing Company Pvt | Abhinav Aggarwal V. Elanchezhiyan
No. 41 of 2019 Ltd & Ors.
Vs.
Kanji Bhanji Shah & Anr.
For Hearing
5. Comp. App (AT) Axis Nirman and Industries Ltd. & Anr. | Purti Marwaha Abhijit Sinha-R2
No. 175 of 2017 Vs. Jasmine
Hotel Birsa Pvt. Ltd. & Ors. Damkewala
6. Comp. App. (AT) Dhan Share Trading Ltd. Vinay Shukla Anil Yadav
No. 08 of 2019 Vs.
Registrar of Companies, Mumbai
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